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*208B [The guestioner (Shri Raj Kumar Dhoot) was absent for
answer vide page 38-39.)

FDI inflow

*209. DR. T. SUBBARAMI REDDY:t
DR. M.N. DAS:

Will the Minister of COMMERCE AND INDUSTRY be pleased
to siate:

(a) whether Government have adopted global norms for
compiling FDI inflows; if so, the details in this regard;

{b) whether Govemment aré considering any proposal io
bring FDI data reporting system into alignment with intermational
best practices;

(c) if so, what was the FDI inflow target set for the years
2000-01, 2001-02 and 2002-03;

1The question was acksally askad on the floor of the House by Dr. T. Subbacami Reddy
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(d} whether it is a fact that US companies are losing interest
in-investment in the country and |ﬂdEaS aggregate FDi mflow has
shrunk substantially, : , :

{e) if so, the reasons therefor; and .

(f) the eftorts being made to Improve the FDI apprnvals in
regard to US? - - | :

- THE MINISTER OF COMMERCE AND INRUSTRY 4SHREARUN
'JAITLEYj (a) A Statement s Iald on the Table of the House..

Statement

(a).and {b). FEX statistics, -as reported; covered ‘ohly equity
capital inflows. -An.infermal Gommittes comprising representatives
of F{eserve Bank of.. India (R81). and Dapartmﬂnt -of Industrial
Policy” and Prornonon (Dfo IPP) was set up to bring FDI data .in
India into ahgnment with International best practices. The Commlttee
has recommernided that FDI:statistics should mclude bGSIdES
equity capital, reinvested. eamings and other direct tapital.

. {c) and (d). No. targets for Foreign Direct Investment (FDI)
inflow aré set. Total FDI inflows into lndia and FDJ inflows trom
USA during the last three financial years are as under:

(US § billion)
Year Total FOI inflows ~ FOI inflows from
into India R USA
on00m001: T o mmy T  aes
2001-2002 ~3.99 . ..0.382
5002- 2003 ST as7. . Q316

Ll

. (e) and (f)-FBh inflows are determined, inter afia, by’ global
RCONQMIC environment,; carporate -strategy of ‘the transnationa!
corporations, and the global FDI inflows. According fo ‘United
Nations Conference on Trade and, Devglopments {UNCTAD) World
Investment 'Report, 2002, the FDI, walows n. the.world deciined
trom US $ 1492 billion in 2000 to US'$ 735 billion in 2001. The
globat FDt-inflows are estimated to have further declined to
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US $ 534 billion jn 2002. A hberai FDI policy regime, and investment
facilitation mechanism s in p!ac;e to attract FDI into India

DR. T. SUBBAF!AMI HEDDY Sir,- | woud like to know from
the hon. Ministear. ..

st gvTafa; ge YT A9 T ®IF T FYET H1 FF49 9854 €
3 43 AR

DR. T. SUBBARAMI REDDY: Sir. in the Rajya Sabha, the hon.
Finance Minister had assured, while referring to the observation
of Shri Arun Shourie that 287 steps were needed to clear any FDI
proposal n the coun!ry, that these 287 steps willl be reduced to

2-3 steps. What steps have you taken to reduce them to 2-3
sleps”?

MA. CHAIRMAN: Questicn Hour is Uv_er‘.

WRITTEN ANSWERS TO STARRED QUESTIONS

Employment in projects of foreign companies

*203. SHRI1 DATTA MEGHE: Wil the Minister of COMMERCE
AND INDUSTRY be pleased to slate:

{a) whether il is a fact that the foreign caompanies
implementing their construction projects 1n the country are to
employ local experts and skilled workers:

(b) whether formgn experts and skilled workmen are brought
from abroad as per the conditions laid down by the World Trade
Organisation whereas there is no dearth of experts and skilled
workmen in the country: and

(c) it so, the details thereof and the reasans therefor?

THE MINISTER OF LAW AND JUSTICE AND MINISTER OF
COMMERCE AND INDUSTRY (SHR! ARUN JAITLEY): (a) Yes,
Sir, foreign construction companies also employ iocal experts and
skilled workers to execule their projects In India.
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